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ORDERS OF THE TRIBUNAL

s fo e LommieC

" 675 v~
\mf%{$n/
Y |

Se
ey

Qrder dated 18,5485

Heard Mr.A.K.Bese,Ld.Counsel fer the
B3SNL and Mr,U.C.Mehanty,Ld.Ceunsel fer the
applicant,

By filing a Meme dtd,18.5,85, Mr.Bese
disclesed that the applicant having been
abgsorhed in BSHNL witk e ffect €rem 1,4,2800,
i is melencer mmenable te the jurisdictien
of this Tribunal,

In the said premises, he prays thzt the
by
O.As 29 be dispesed of witheut belaf juris-

dictien,

Having heard beth the parties, we dispes
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of this 0,A, being wdWtheut jurisdictien.

Membe ¥ (J)




